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SHRI NITISH KUMAR: Mr. Speaker, 
~, in view of an attempt to remove the 
I'8gianaI imbalances in some of the States 
wh8r8 the road-availabilily Is less than the 
national average, will the Government.make 
8If'/ changes in its policy and construct the 
national highways in these areas on priority 
basis. We would also like to know whether 
the Govemment would take into account the 
backwardness as well as the population of 
1M States while aIocaling funds during the 

. Eight FIVe Vear Plan. 

(Englsh) 

SHRI JAGOISH lYTlER: This is al-
ready a laid down aiterion. We already have . 
this laid down. 

Bank Loans to Farmers 

·248. SHRI DHARAMPAL SINGH 
MALIK: 

DR. VASANT NIWRUTTI 
.pAWAR: 

WIIthe Minislerof FINANCE be pleased 
to state: 

(a) the amount of loans advanced by 
pubic sedOr banks to fanners in each State 
during each of the last three years and til 
date, bank-wlse; 

(b) the number d fanners benefited, 
. State-wise; and 

(e) the poslion .relating to recovery of 
these loans in each State during the above 
period, bank-wlse? 

THE MINISTER OF STATE IN THE 
MINISTRV OF FINANCE (SHRI DALBIR 
SINGH): (a) to (e). statement is laid on the 
Table of the House. 

STAn.,-

(a> toJe). The process of collection and 
compilation of detailed data on different 
aspects about the performance of the banks 
is a time ~uming process and, therefore, 
the informalion on various parameters is not 
available for the same period on a particular 
point of time. Stalewise number of accounts 
and outstanding advances to agriculture 
sedor by public sector banks as at the endof 
December, 1988: September, 1989 and 
March, 1990 (latest available) is give in 
Annexu,.L The bank-wise number of ac-
counts and outstanding amount of advances 
to the same sec:aby public seclor banks as 
at the eild of December, 1990 and Septem-
ber 1991 (taIe51 available) is indicated in 
Annexur"'ll. State-wise and bank-wise 
percentage recovery of agricultural advances 
(direct finance) as at the end of June, 1988, 
June, 1989 and June, 1990 is given in An-
nexure-III .,., IV respectively • ., 
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ANNEXURE-III 

Stats-wise Rscovety at Agricultural Advances (Direct FmBnoe by Public Sector Banks as 
on Last Friday of June 1988 June 1989 & June 1990 

Name of StalelUnion TerritoTy PercentSMle of recoveries to demand 
JUII8 1988 June 1989 June 1990 

NORTHERN REGION 60.2 58.8 51.2 

Haryana 48.0 55.3 48.7 

Himachal Pradesh 40.8 43.2 37.3 

Jammu & Kashmir 21.8 36.8 37.38 

Punjab 71.8 69.4 64.0 

Rajasthan 44.8 44.3 38.0 

Chandigarh 66.6 70.1 24.8 

Deihl 35.9 35.8 31.6 

NORTH EASTERN REGION 35.2 38.6 21.9 

Assam 36.4 38.9 24.1 

Manipur 15.2 22.4 9.4 

Meghalaya 32.5 39.1 18.2 

Nagaland 40.0 45.8 19.7 

Tripura 30.7 27.2 16.5 

Arunachal Pradesh 56.5 58.5 56.2 

Mizoram 38.9 37.4 29.9 

Sikkim 53.5 59.9 35.1 

EASTERN REGION 501 50.4 40.3 

Bihar 47.7 47.8 42.5 

Orissa 52.3 54.3 37.0 

West Bengal 51.2 SO.6 40.7 

Andaman & Nicobar 

Islands '37.7 33.0 17.1 
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Name of StalelUnion Territoty Percentaae of recoveries to demand 
JUfHl1988 JUfHl1989 JUfHl1990 

CENTRAL REGION 55.6 57.8 46.2 

Madhya Pradesh 52.1 57.5 ·42.5 

Uttar Pradesh 57.6 58.0 48.5 

WESTERN REGION 50.9 54.6 45.6 

Gujarat 53.3 58.9 48.0 

Maharashtra 49.7 52.0 43.8 

OaMll'lOiu 43.5 23.3 45.3 

Goa 50.7 56.1 48.3 

Oadra Nagar Haveli 50.6 55.8 59.5 

SOUTHERN REGION 59.6 59.3 52.3 

Andhra Pradesh 51t& 59.4 18.3 

Karnataka 46.1 47.3 42.9 

Kerala 6&.4 65.2 57.6 

Tamil Nadu 68.1 66.5 61.4 

Pondicharry 66.5 62.0 51.5 

Lakshadweep 56.1 59.3 55.& 

All INOlA' .& 57.3 48.& 

ANNEXURE IV 

Bank-wise Recovfll)' Position of Public Sector Banks in Direct Agricultural Advances as on 
Last Friday of JUfHI 1988, 1989 and 1990. 

Percent!Q_e of RecoverY. to Qemand 
Name of the Bank June 1988 June 1989 June 1990 

STATE BANK GROUP 

State Bank 01 India 57.1 59.6 47.4 

Stat. Bar.k 01 Bbner and Jaipur 29.3 33.0 2G.9 
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Percentage of Recovery to Demand 
Name of tlls Banlc June 1988 June 1989 June 1990 

State Bank of Hyderabad 55.4 56.3 27.3 

State Bank of Indore 44.3 44.3 29.4 

State Bank of Mysore 55.6 56.5 28.1 

State Bank of Pa!iala 68.0 73.5 58.7 

State Bank of Saurashtra 74.4 69.3 61.1 

State Bank of Tra'/ancore 58.0 55.5 52.1 

NATIONALISED BANKS 

Allahabad Bank 53.0 153.6 40.7 

Andhra Bank 62.0 67.9 47.5 

Bank of Baroda 53.3 52.8 44.7 

Bank of India 56.3 60.6 38.0 

Bank of Maharashtra 50.5 43.1 38.0 

CanaraBank 61.9 59.8 55.6 

Central Bank of India 57.1 57.8 48.4 

Corporation Bank 56.1 51.6 31.1 

Dena Bank 53.3 54.2 39.9 

Indian Bank 71.3 75.1 63.8 

Indian Overseas Bank 64.5 60.7 52.1 

New Bank of India 52.3 54.0 35.8 

Oriental Bank of Commerce 66.2 64.7 54.8 

Punjab National Bank 66.4 65.4 55.5 

Punjab & Sind Bank 59.0 59.1 43.5 

, yndicate Bank 45.1 44.2 32.6 

Union Bank of India SO.5 48.7 46.1 

United Bank of India 44.0 48.6 28.3 



43 Oral AnsW81S MARCH 13.1992 Oral AnSMHS 44 

Name of the Bank 

UCOBank 

VijayaBank 

Mlndia Public Sector Banks 

SHRIDHARAMPALSINGH MALIK:The 
han. Minister has gilten a very long reply but 
most of the reply is completely irrelevant and 
the data which I had demanded from the 
han. Minister. that has not been supplied. 
Questions are given at least 20 days before 
the date fixed for the reply of that question 
and it has been simply mentioned that vari-
ous p 1I1lmeters with regard to this question 
are nufavailable at this time. But even then. 
because the Janata Dal induding the former 
Deputy Prime Minister Shri Devi 1aJ had 
given wide publicity during their election 
campaign for lok Sabha in 1989-90 and 
mentioned in their election manifesto that 
they would waive the loans if they come to 
power. I would like to know from the han. 
Minister whether agricultural loans were 
waived by the two successive Governments 
between December 1989 and April 1991; if 
so the details thereof. if not the reasons 
therefor and its impact on the recovery of 
:Cans. 

( Translation) 

SHRI DALBfl SINGH: Sir, with regard 
to the han. Member's reference the long 
reply. , would say thar the length of the 
answer depends on the length of the ques-
tion. Now. with regard to his question about 
the deIails of the loan waived uplo an amount 
of As. 10,000 announced by the previous 
Gcvamment, as I had earlier also mentioned 
in the House. I would like to say that the 
Union Government had 10 incur an expendi-
ture of As. n14 crores and the ftnancial 
posidonwasalsoprallybad last year. Despite 
... the Government made an allocation of 
As. .1500CIOI8S in Iast'_'s budget, keep-

PelCSntage of Recovery to Demand 

June 1988 June 1989 June 1990 

46.8 51.6 48.3 

49.9 46.0 37.8 

57.5 58.1 46.8 

ing in mind, the interests of the farmers. 
Further, an allocation of As. 1425 crores has 
been made in this year's budget. The co-
operative sector. which comes under the 
States too is involved in this scheme and the 
expenditure is to be met by the Union and 
State Governments on 50:50 basis. This, 
the burden on the Union Government on this 
loan waiver scheme amounts to Rs. 4400 
crores. As it is a matter concerning the 
farmers, the Government has decided to 
waive the loans of the farmers. 

SHRI DHARAMPALSINGH MALIK: My 
question is pertaining 10 the amount of loan 
waived off from December. 1989 to April-
May 1991. 

[English} 

That has not been replied. again 
request the han. Ministerto give a reply while 
replying to my second sUpplementary. 

[ Translation} 

My second supplementary is that every 
year, the loans of some people, who are not 
able to repay are written off and one put into 
the bad debt account. Now, this writing-off is 
dit'erent'rom waiving. 'would like to know 
the loan amount. boIh thai of industrialists 
and farmers. written oft in the past three 
years. AIongwith this. I woukIlike to know 
the rate of interest •••• 

SII;" d DALBIR SINGH: At the moment, 
I do not have the relevant figures with me. n 
the han. Member requires it, It shaa be sup-
plied to him. 
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[English] 

SHRIDHARAMPAL SINGH MALIK: Sir, 
I have no knowledge. The question is mostly 
relevant. .• (int9rruptions) 

MR. SPEAKER: The Minister will sup-
ply this information to him in writing. It may 
also be laid on the Table of the House. 

DR. VASANT NIWRUTTI PAWAR: Mr. 
Speaker, Sir, after the nationalisation of the 
banks, the farmers community is getting a lot 
of benefits by way of loans. The farmers 
community take loans mainly for seeds, fer-
tilisers, nutrients, etc. I would like to know 
from the Minister the terms and conditions 
for sanctioning the loan to the farmers, I 
mean .. whether they are as simple as they 
have been put up by IMF to us. 

[Translation] 

SHRI DALBIR SINGH: Mr. Speaker, 
Sir, according to R.B.1. guide lines. 40 per-
cent of the total lending in the priority sector 
should be made to the farmers.' Ten percent 
of the total lending is earmarked for those 
living under the poverty line, the marginal 
farmers, artisans and scheduled cast .. and 
scheduled Tribes. Wdh reference to the han. 
Members query about the interests rate, I 
would say that the interest rate fixed in 
October for 1990-91 is very low. The interest 
rate is 11.5 percent for loan upto As. 7,5001 
- 13 percent for loans ranging from As. 
7,000/- to Rs. 15,000/- and 19 percent-for a 
loan of two lakh rupees. So far as OAfs are 
concerned, there is provision of one percent 
interest. We are putting money in it. It is a 
matter conceming the farmers and inaeas-
ing their productivity. Therefore, we adopt. 
very liberal view. so as to enable the farmers 
to get loans. 

[English) 

SHRI SOBHANADREESWARA RAO 
VADDE: Mr. Speaker, Sir. through you, I 
would like to know from the Ministerwhether 
it is not a fact - there is a ceiling on the loan 
amount that can be given 10 l1l'i individual 

farmer by both the commercial as well as the 
cooperative banks - that this loan amount is 
not sufficient to meet the requirement of the 
farmer to raise the crops. The limit of As. 
10,000 was fixed quite long back, several 
years back. WiH the Govemment take nec-
essary steps to enhance this limit to atleaSi 
Rs. 25000 keeping in view the cost of cultiva-
tion right at present? . Also wiD the Govern-
ment examine the aspect of giving some 
interest subsidy to the farmers when they 
pay in time to the commercial banks or the 
cooperative banks? This interest subsidy 
scheme was implemented by the Andhra 
Pradesh Government some time back. WiH 
the Govemment examine this and take up 
this scheme also? 

( Translation] 

SHRI DALBIR SINGH: Mr. Speaker. 
Sir, we shall certainly examine the sugges-
tion made by the han. Member to raise the 
ceiling on the loan amount from Rs. 10.000 
to Rs. 25,0001-. So far as the question of 
interest rate is concemed, as I told the han. 
Member few minutes back, we had fixed a 
very low interest rate in October for the year 
1990-91. Apart from this. we have intro-
duced a credit card system-in twenty nation-
alised banks to help the farmers out from 
getting into long procedural wrangles. They 
can take their credit card and seek loans for 
pesticides and fertilizers, according to their 
requirement. This scheme has been intro-
duced for three years. 

[English) 

SHRI SOBHANADREESWARA RAe 
VAnDE: It win improve the recovery aspect. 

l Tl3IJslafIon} 

SHRI DALBIR SINGH: Let me explain it 
10 you _ There has been a decline in il, due to 
the recovery of loans. In this regard, I would 
Uka to tell the han. Member that so far as the 
Banks are concerned, even the big farmers 
want to evede repayment undet the loan 
waiver schemes. As a result, we are not able 
to provide loans lothe smaH farmers. Earlier 
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it was 48 percent. but now it has come down 
to 33 percent. AIongwilh this. we are making 
another effort. The banks have been ad-
versely affected as the loan waiver scheme 
involved seven to eight thousand crores of 
. rupees. During the Rabi and Kharif season. 
we coordinate with the State Govemments 
to make efforts to recover bank loans and we 
have meetings in this regard at the head-
quarters as well we make efforts for maxi-
mum recovery. 

[English] 

SHRI NIRMAL KANTI CHArrERJEE: 
Sir. in the reply it is stated that the informa-
tion on various parameters is not aVailable 
for the same period on a particular point of 
time. In fact. it has been reported on many 
Other occasions that the banking accounts 
are in a me~s. Therefore. what I want to 
know from the Finance Minister is whetheror 
not the Ministry is thinking of permitting CAG 
auditing of bank accounts in the near future. 
Sir. it is arising out of this question. The 
answer states that it is because of this 
difficully •••. (lnteInfJlDns). 

UR. SPEAKER: I am not obstructing 
you. You come out with your question. 

SHRI NIRMAL !<ANTI CHArrERJEE: 
That is the only question I win ask that will the 
Government agree to get the accounts of the 
banks audited by the CAG. 

(Translalion) 

SHRI DALBIR SINGH: Mr. Speaker. 
Sir. the R.B.L has laid down specific guide- • 
ines in this regard. I the han. Memberfaces 
any problem or if he writes to me mentioning 
any specifIC instanc8 of bungling in Bank 
AccaunlS. we shal gat it probed. but I don' 
think there is any bungling. whatsoever. 

Low Books In Hindi 

·249. SHRI RAMTHAL CHOUDHARY: 
Win the Minister of LAW. JUSTICE AND 
COMPANY AFFAIRS be pleased to state: 

(a) whether any award is 9iven for 
publishing Law books in Hindi; 

(b) if so. the details thereof; 

(c) whether any evaluation of such books 
has been made during the last three years: 

(d) if so. the outcome thereof; 

(e) the details of awards given during 
the above period; and 

(f) if not. the reasons therefor? 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW. JUSTICE AND COMPANY 
AFFAIRS AND PARlIAMENTARY AFFAlRS 
(SHRI RANGARAJAN KUMARAMANGA-
lAM): (a) Yes, Sir. 

(b) The besllaw books written or pub-
lished in a calendar year in Hindi and other 
Indian languages which are suitable for use 
as text books ON'eference books in colleges 
or universities and by lawyers and the judici-
ary, are awarded a first prize of As. 10,0001 
-. a second prize of Rs. 5,0001- a third prize 
of As. 30001- and a consolation prize of Rs. 
2,0001-. 

(c), (d) and (e). A StatemAnt is placed on 
the Table of the House. 

(f) Does not arise. 




